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CASE NO. :
Appeal (civil) 336 of 2004

PETI TI ONER:
Pranod Kumar Jai swal & O's.

RESPONDENT:
Bi bi Husn Bano & Ors.

DATE OF JUDGVENT: 03/05/2005

BENCH:
G P. MATHUR

JUDGVENT:
JUDGMENT

G P. MATHUR J.

| amin agreenent with the judgnent of brother
Bal asubramanyan, J. that the appeal be disnissed, except on a
l[imted point on which the | earned Chief Justice has witten a
separate opinion, with which | concur.




